
$~C1 

* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

+  CO.A(SB) 13/2010 & CO.APPL. 685/2023, CO.APPL. 

686/2023, CO.APPL. 22/2024 

 

 NIRMAL JAIN & ORS    ..... Appellants 

Through: Mr. T.K. Ganju, Sr. Advocate 

with Mr. C.S. Gupta, Advocate.  

 

    versus 

 

 JAYNA TIMES INDUSTRIES LTD. & ORS. ..... Respondents 

Through: Mr. Nikhil Arora o/b Ms. Isha 

Khanna, SC for OL. 

 Ms. Malvika Trivedi, Sr. 

Advocate with Mr. Jawahar 

Raja, Ms. Aditi Saraswat, Mr. 

Parth Goyal & Ms. Sujal Gupta 

& Mr. Amit Jain, Advocates for 

R-1, 3 & 6.  

 CORAM: 

 HON'BLE MR. JUSTICE DHARMESH SHARMA 

    O R D E R 

%    16.01.2024 
  

 The Hon’ble Judge is on leave today. 

 List on 13.02.2024.  

 

 

(By ORDER) 

 

 

 

COURT MASTER 

JANUARY 16, 2024/sa 

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 02/08/2025 at 12:17:09


